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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIIU): (a) to {c) As per the existing frame work, the concerned State
Government is required to undertake necessary relief measures in case of natural
disasters through the funds readily available in the corpus of the State Disaster
Response Fund (SDRF) as per norms. In case of a disaster of 'severe nature’,
additional assistance 1s extended from the National Disaster Response Fund (NDRF)

after following the laid down procedure.

As reported by State Government an amount of ¥ 71.01 crore is available in
SDRF account as on 1st April, 2017 for management of relief necessitated by notified
natural disasters in the affected areas during 2017-18. In addition, the Government
of India has released lst instalment of central share amounting to ¥ 9.45 crore from
SDRF to the State on 21st July, 2017 In the instant case, upon receipt of the
memorandum from the State Government of Manipur, an Inter-Ministerial Central Team
(IMCT) visited the affected areas of the State from 13th to 16th July, 2017 for an
on-the-spot assessment of damages caused by the flood/ landslides of 2017. Keeping
in view the intensity and magnitude of floods of 2017 in Manipur, it has been

adjudged a calamity of a 'severe nature' {or all practical purposes.
Meeting of NAC

1184 KUMARI SELJA: Will the Minister of HOME AFFAIRS be pleased to

state:

() whether any meeting of the National Advisory Council (NAC) was held
to discuss the issues pertaining to increasing incidents of lynching and atrocities
unleashed on dalits and minorities across the country, as a result of which the
minorities, SCs/STs and other weaker sections of the society are living in the climate

of constant fear; and

(b) if so, efforts being made on the part of Govemment to control these

barbaric and shameful killings?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAT GANGARAM AHIR): (a) and (b) The National Advisory Council (INAC)
has been dissolved. Therefore, the question of holding any meeting of NAC does

not arise.



